
(office of Registrar General at Srinagar)

NOTIFICATION

Subiect:- Summer Vacation'

No. \\ Dated :

It is notified for informaiion of all concerned that the District and

Subordinate Courts of Jammu Province (excluding the Courts located at

Kishtwar, Judicial District Bhaderwah' Batote' Gool' Bani' Banihal and Ukhral)

shall observe 15 days summer vacation with effect from 10'06'2019 to

' 24.06.2o1g (Both daYs inclusive)'

ThePrincipalDistrictandSessionsJudgesandChiefJudicialMagistratesof

alltheaboveDistrictsshallmakesuitablearrangementsfordisposalofurgent

criminal business arising during the period of such vacation in the areas withirr

their resPective jurisdictions'

BY order;

,t

*". \-.o\^\S )'N{
Cooy to:-
i o."t" G"n"r"l, state of lammu and Kashmir' Srinagar

,. in".il.ir".r",.rV to Hon,bte the Chief Justice, High Court of J&K, Srinagar

i. Repistrar vigilance, High court of J&K' Srinagar'

4. Relistrar Rules, HiSh court ofJ&K Srinasar

i.i".?""rr," u"r"riment Department of L'&P& civil Secretariat' srinagar'
-a. 

**Ltr., ,r0,.'.f , High court wing Jammu/srinagar'

i- oiictor, lar state Judicial Academy' srinagar

8. A* principar ,,;lXl'::ITi::,*s Judses of Jammu. province excrudins courts rocated at ' ' Kishtwar, Judicral

District Bhaderwah, gatote, cool' gan-i' Banihal and Ukhral .^.-+i^h ,m^ng ell the Judicial Office
...for information *nll l* l'r".i"" io .ir.rtrt" the notification among all the Judicial officers in

Dated

their resPective districts'

9. Secretary to Hon'bl'r l4r' Justice

... for His LordshiF:;' kind information'

fO. president Sar Association' Jammu/Srinagar for information

ztincnarge nrC tor uploading the same on website'

- ,2. Gor"rnaent Press, Srinagar

11. Office file. Registr


